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No. DJA/Trg.lFC!Batch-XVI (DHJS)/I93 1/2o2s/ 6° ‘I ‘I 13"‘ October, 2025

To,
\/l. The Ld. Principal District & Sessions Judge (I-i_[Qs), Central, THC.

2. The Ld. Principal District & Sessions Judge, East, KKD.
3. The Lcl. Principal District & Sessions Judge, Siptitli, Saket.
4. The Ld. Principal District 8: Sessions Judge, oirtlt-East, KKD.
5. The Ld. Principal District 8: Sessions Judge, glialtdara, KKD
6. The Ld. Principal District 8: Sessions Judge, S_ llth-West, Dwarka
7. The Ld. Principal District 8: Sessions Judge, West, THC.
8. The Ld. Principal District 8: Sessions Judge, South-East, Saket.

' i
St|b.: Practical Training of Newly recruited Officcrsof Delhi Higher Judicial

Service w.e.f. 16"‘ October to 31" October, 2025,;

Respected Sirl Madam, i

lt is to inform that 08 (Eight) newly recruited Offii:ers of Delhi Higher Judicial
Service (Di-US) have reported to the Academy for theii four months’ Foundation
Course. As per the approved Training Calendar 202S,i‘:the newly recruited DHJS
Officers are required to undergo Practical Training byivay of Court-attachment in
District Courts. _ 5 = '

Therefore, it is requestedithat the newly recruited DHJS Officers (undel-
training) may kindly be attached with the Courts as: ilper schedule enclosed as
.»\une:<ure-A w.e.f. 16"‘ October to 31“ October, 2025. 1 l

If the Mentor Judicial Officer tvith whom the Trainee DHJS Officer has been
' attached, happens to be on leave or is unavailable due toLzinyhadrfliinlistgtltfive/alncilfiiry

reason, the trainee officer may kindly be attached wi ‘gt e -in- i icer ano ter
Judicial Officer of similar jurisdiction in your district. In gcasc the Mentor Judge is
transferred, the trainee ofticers may be attached with! the successor Judge. ln
such an eventuality, copy of the order of attachment [tnjay kindly be sent to the
Academy for information and record. id

With regards, =
' Yours faitltfully,

@1-

(Rajesh Kumar Singlt)
Enclsa: As above h
No. DJA/Trg./FCfBatch~XVl (Di-US)! I98 l/2025/ 13' October, 2025

Copy for information to: _ . ~_
l. The concerned Trainee Dl-US Officers. I _u ./

‘ , (Rajesh Kumar Singh)

OFFICE OF THE P INCIPAL DISTRICT SESSIONS JUDGE (HEADQUARTERS)
1%,;/;).é _;.f,l§>K&1 TIS HAZARI count: oeu-11

No. /JOTP/Gaz./2025 , -" Dated, Delhi theJJ_@ 
Copy of forwarded for information and nec;e'ssary action to :~ " " '

1) The Concerned Judicial Officer of Central District, Tis Hazari Court, Delhi (as per list attached)
2) The P.S. to Ld. Prinicipal District 8t Sessior|s"Judge (HQs), Delhi.
3%/‘Ft-|'@ranch in-charge, Facilitation Centre, i_I';i_s Hazari Court, Delhi.
A The Website Committee, English/Hindi, Tis Hazari Court, Delhi.
5) The LAYERS for uploading the same. F i

. >

, L1 (Shefali arnala Tandon)
_L_i_nk Officer In~charge Judicial Branch, Central

Forillrincipal District & Sessions Judge(HQs)
' Tis Hazari Court, Delhi.

I
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Practical Training of 8 newly recruited Officcrs of DHJS (2025 Batch)
w.c.f. 16.10.2025 to to 31.10.2025

Anncxurc ‘A’

S1. Name 0f'l‘1'nincc Name 01' Mcntor Judicial Present District 1 Place of
N11. Officcr Ofliccr posting F Posting _/Xttachment

Date of

Mr. S0111: Agniholri District Judge East * KKD fls.10.2025 to
1s.10.2025 .

Mr. Akbar Siddiquc
1

Mr. Pravccn Singh ASJ North-East KK1) 25.10.2025 to
28.10.2025

Mr. Dcvcndcr Nain PO MACT Nortli-East KKD 29.10.2025 to
3 l . l 0.2025

2

Mr. Dcvindcr Kr. Jangala District Judge South-West Dwarkn 16.10.2025 10
18.10.2025 _

Ms. '1‘avlecn Kaur 1 '
Mohi 1”‘ Vandanzi Jain ASJ South-West Dwarka 25.10.2025 to

28.10.2025

Mr Tarun Yogcsh PO MACT \ South-West Dwarka 29.10.2025 to
31.10.2025

3

Mr. Kuldccp Narayan Dis1rictJudgc .South-East Sakct 16Y10.2025 to
18.10.2025

Mr. Sunil Choudhziry Mr. Vishal Singli ASJ South-East Sakct 25.102025 to
20.10.2025

Mr. Sudcsh Kumar PO MACT South Sal-zct 29.10.2025 to
3 1.10.2025

4

Ms Shuchi Lalcr District Judge 1255: 1 141(1) 10.10.2025 to 1
10.10.2025 .

Mr. Honey Mr Samccr Bajpai ASJ Shahdara KKD 25.10.2025 to
28.10.2025

Mr Vijay Kumar Jha PO MACT Shalidara KKD 29. 10.2025 lo
31.10.2025

5

Mr. I~larjyot Singh Bhalla District Judge South-West Dxggrka 16.10.2025 to
13.10.2025

Mr. Kulj ccvzm
Sidharth . - ' Mr Dccpak Wason ASJ .1 South-West. Dwarka 25.10.2025 to

28.10.2025
Mr. Sudccp Raj Saini 1 PO MACT 1 South-West \ Dwarka 29.10.2025 to

31.10.2025 1

6

7

Mr. Rakes]: Kr.Sharma District Judge Central TI-IC

Mr. Ranjcet Singh
1 .

Mr. Vijay Shunkcr AS] West THC

16.10.2025 to
18.10.2025

25.10.2025 I0
23.10.2025

Ms.

Mr.

Ruchika Singla _

Satish Kumar

PO MACT ‘

District Judge

Central T1-IC
___-4

Central Tl-IC

;_.s1.10.202s 1
29.10.2025 10 1

15.10.2025 to 5
1s.10.2025 .

Mr. Chander Kirti
Ncgi Dr. Saurabh Kulshreslitlia‘ ASJ THCWest 25.10.2025 to

20.10.2025 *_
Dr. Pankaj Sharma * PO MACT THCC_!1|1I£fl.L--

29.10.2025 10
31.10.2025

8

1 Ms. Riclia (iusain Solanki District Judge South-West. Dwarka 16.10.2025 to
1 s. 1 0.2025

Mr. Vircndcr Negi . Ms. Gurmnhina Kaur ASJ South-West Dwarka 25.10.2025 to
28.10.2025 ‘

Mr. Sudcep Raj Snini PO MACT South-West Dwarka 29.10.2025 to
3 1.10.2025


